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To,

Sub:-

Ref :-

NO HC. -03 2 221 lA

Shri Romen Baruah,

Registrar (Vigilance),
Gauhati High Court,
Guwahati

The District & Sessions Judge,
Darrang, Mangaldoi

Dated Guwahati, the APrtl,2022

Prayer for withdrawal LTC.

Your letter No. Dl(D) 2460 dated 06'04'2022

1. The PrinciPal Accountant
information.

General, (A&E), Assam, Guwahati for

2. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for

information.

3. The Project Manager, Gauhati High Couft, Guwahati for

information.with request to take neces

in official website of this Hon'ble Couft.
sary steps for uPload this letter

{ . !\

cE)

Madam,

Withreferencetotheabove,Iamdirectedtoinformyouthat'Smti

MamtaBhadani,chief]UdicialMagistrate,Darrang,Mangaldoihasbeenallowed

to withdraw LTC for the current block period of 2022-2025, which was already

grantedbythisHon,bleCourttoVisitChennaialongwithherfamilymembers
Yours faithfullY,

be-l
REGISTRAR (vtGTLAN cE)

Memo No. HC.WI-03/20221 2:f {s- ztq.l- /A, dated *|flla->
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